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power . ill be mad available from A.P. 

throug the link line in the near future. 

Sup ly r X-ray films by Hindustan Photo 
film manufacturing company 

50b4. HRIMATI GEETA MUKHER-
JEE : Wall the Minister of INDUSTRY 

AND TEEL AND MlNES be rleased to 
. tat 

(a) whether G vernment are aware that 
the su;n>ly o f X-ray filff <;of various descrip-

tions manufactured by Hindu. tan Photo 
Film! Manufacturing ompa.ny, a Govern-
ment of India undertaking at Calcutta 1s 
very irregular · 

(b) if •;. , the re as ns therefor; 

(c) wh thcr indig'!nom manufaclure of 

X-ray film is enough ~t meet the needs of 
the COUTltrv · and . ' 

(d) if n ot, the ~  rtfall and the step 

being t ken to meet that ? 

THE ML I TER 0" INDUSTRY AND 
TEEL AND MIN S (SHRl NARAYAN 
DATT Tl\VARfJ : (a) and (b> There a~ 

hecn a light difficulty in ohtaining certain 
si e~ of ra~ film 1mtnu[a tured by M /s 
Hindustan Ph.110 ilm Manufacturing o . 

1 ta a~m r  in . orne places. because of 
~ urt in demand for some cime a.nd for wam 
of •nm-:! a:tju'\lment in the system of distri-
hlltion. Stocks have been rushed to tho·e 

place 4nd horlages were removed. 

fo) anJ (J ) Ye•. Sir. Integrated manu-

facture of' X-ray ftlms and conversion of 
jumb..) rolls arc adequate fl) meet almost 
the need. of the c untry. Sma.ll quantite 

of special types and size· of X-ray films ar~ 

imp.Jrted according to need. 

Promotions Policy in BHE L 

5Q6S . • HRI M. ARUNACHALAM 
Willthe Mini.l'er of INDUSTRY AND 
STEEL HNES be pleased ro state : 

' 
( L) v '1 ~t r the promotion policy of 

G :ivernment is applicable to Government 
undertakings like Bha at Heavy Electri-

cals Ltd. etc.; 

(b) if o, whether the guidelfnes and i11 -
t~tions streamlined by Bureau of Public 
Enterprises in the Ministry of Finance ~ e 

been implemented in 'these undcrtak!i:rig 
in regard to re ervation in promotion in 

BHEL; 

(c} the number of non.technical p ople 

like Accounts personnel from SC/ST depul· 
eel to foreign countries f r training during 

last three year ; and 

(d) whether the ro ter a required by 
:BP h a been maintained in BHEL ? 

THE MlNfSTER OF JNDUSTRY AND 
STEEL AND MlNES tSHRI NARAYAN 
DATT TlWARf) : (a) and (b) Promotion 
Poli y of Government of India i s not a'J 

such applicable to Gove mment Underta-
king . However, Bureau f Public Enter-
pri c:. Ministry of rirutnce have i sued 
certain guidelines for the Public Sectors on 
the subject which have been kept in view by 
\he BHEL in formulating their Promotion 

, Policy. As per this policy for pr motion. 
, from one grade to the other, the 'eligibility 

period have be'!n pre cribecl and all the 
employees fulfilling the pre cribed eligibility 

rcricd s a re considered by tJ· c Departmenta I 
Promotion ommitte1.. and th ... ir suitability 
f r promotion is as  c , ed. The SC/ST 
ca.ndidatc are as. c o;;cd by a relaxed standL -

rd in rirom tion a per BPE guidelines . 

(c) Since g od training facilitie are a ai-

latlc in the country fer the Per·onneland 
Ace unts area of BHEL these employe 
are n0t being cnt f r training abroad. 

(d) Yes. Sir. 

Undcrtrials in Jails 

5066. SHRT SURAJ BHAN 
SHRT A.K. ROY : 

SHRI KRISHNA KUMAR 
GOYAL: 

SHRf M. RAM GOPAL REDDY : 
SHRf ATAL BIHARI VAJPA YEE: 

Will the Mini ter of HOM AFFAIRS 
~ pl ea eel to state : 

(a) State-wise number of undertrials who 

are there for more than three years, 5 
years, and more than ten years; and 




